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[Secretary.]

Workers (Regulation of Employment)
Amendment Bill, 1962, as passed by Lok
Sabha at its sitting held on the 13th March,
1962."

Sir, I lay a copy each of these three Bills
on the Table of the House.

THE VICE-CHAIRMAN (SHRI K. K.
SHAH) : The House stands adjourned till 2-30
P.M.

The House then adjourned for
lunch at one of the clock.

The Hous, reassembled after lunch at half-
past two of the clock. THE VICE-CHAIRMAN
(SHRI M. P. BHAR-GAVA) in the Chair.

THE HINDI SAHITYA SAMMELAN
BILL, 1962—continued

Suri P. N. SAPRU: I was pointing-out that
the first Governing Body would be a
nominated body and it shall have, apart from
the Chairman and the Secretary, 13 other
members of which one shall represent the
Ministry of Education and another the
Ministry of Finance. Three of the members
will be from among the former Presidents of
the Society and the remaining number shall be
from among persons who are, in the opinion
of the Central Government, eminent in the
field of Hindi language or Hindi literature. I
think this is a good position and it is desirable
in the interests of the Sammelan that the first
Governing Body should be as it exists today, a
nominated body. So the constitution is well
thought out.

And here may I, with your permission, be
permitted to pay my humble tribute to that
great Indian patriot, Shri Purushottam Das
Tandon who was the life and soul of this
institution for many years and whose
continued ill-health we greatly deplore? Sir,
Allahabad has had the honour and the
privilege of producing many eminent men.
We are not even regarded as a B class town
though we have produced A class citizens of
the country and among the great men
of whom
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Allahabad is proud, Shri Purushottara. Das
Tandon ranks high.

Then, Sir, 1 note that the rules of the
institution shall b, made by the Governing
Body. Now, the picture of the manner in
which this institution will' function cannot be
complete without these rules. Of course, I
know there is a provision for a copy of the
rules to be laid before us as soon as may be
after they are made. May I suggest that there
may be a further provision authorising
Parliament to amend those rules by
Resolutions passed by either House within a
period specified in the Act? I think a provision
of that type exists in other statutes and I think
Parliament would like to be more directly
associated with this rulemaking power than is
the case at present.

Sir, under clause 15 the Sammelan is required
to maintain a Fund and I hope that grants will
be available to-the Sammelan from the Central
Government as well. As far as I know, the
position is that so far as the University Grants
Commission is concerned, it makes no grants
to institutions of this  character. Its
constitution precludes it from making grants to
institutions of this character. Therefore, 1
think there should be some indication that the
Central Government will assist this institution
by suitable grants. It is contemplated that
the Sammelan shall have a Fund to which
shall  be credited all fees and other charges re-
ceived by the Sammelan, all moneys received
by the Sam'melan by way of grants, gifts,
donations, benefactions, bequests or transfers.
I hope, Sir, that the word 'grants' here means
Government grants. Anyway, there should be
some direct Government assistance sa far as
this Sammelan is concerned-Then I find there is
a provision in clause 16 that the accounts
of the Sammelan shall be audited at least
once a year by a chartered accountant. I
suppose the term 'at least' has been, used to
provide for a continuous audit. It is essential
that the accounts of this. institution or
institutions of this character should be carefully
audited. 1 Wte that it is proposed that the audit
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shall have to be conducted by a chartered
accountant within the meaning of the
Chartered Accountants Act, 1949. Now, I
know that so far as the U.P. Universities are
concerned, their audit is done by the local
State Audit Service and I wonder whether it
will not be a proper thing for the audit of this
institution to be done either by the State Audit
Service or by auditors appointed by the
Auditor General.

SHRI GURUDEV (Madhya Pradesh): Why
not chartered accountants?

SHRI P. N. SAPRU: You have to pay the
chartered accountants a lot as fees. Chartered
accountants are an expensive commodity and
the number of chartered accountants in the
country is not very large.

SHRI GURUDEV: But they are very
careful. We want the audit to be done
carefully as you said.

SHRI P. N. SAPRU: The State Audit
Departments are very well organised; the
Auditor General's Department is also well
organised. They have got trained accountants
and if the services of those trained
accountants are placed at the disposal of the
Sammelan, the amount that it will have to pay
to a firm of private chartered accountants will
be saved. It is frcm that point of view that I a-
m suggesting that the State should take over
the responsibility of auditing the accounts of
the Sammelan.

The Sammelan will have the power of
granting degrees and conducting examinations
and I know that its object will be, according to
the amendment proposed to be moved by Dr.
Shrimali, to promote the spread of Hindi
language and to develop it and secure its
enrichment in the manner indicated in article
351 of the Constitution. Now, this amendment
is an improvement upon the clause as origi-
nally found in the Bill.

Then, under sub-clause (aa), which is
another amendment suggested by Dr.
Shrimali, the object of the Samme-lan will
be—

/[ 15 MARCH 1962 ]

Sammelan Bill, 1962 410

"to work for the promotion, development
and advancement of Hindi literature in
India and foreign countries and to print and
publish such literature;".

In 1954 when I was at the United
Nations, there was a resolution moved on
behalf of the Arab world that Arabic should
be recognised as a language for certain official
purposes by the  United Nations
Organisation. The delegation had
instructions to support that resolution and the
duty or the responsibility of supporting it was
cast upon me.  In support of my  speech,
after praising the Arab world for the great
achievements that it had made in the world of
science, art and literature throughout the
ages, | referred to the fact that perhaos a day
would come when we, too, would press for the
recognition of our language as a language
recognised by the United Nations for
certain purposes. And I expressed the hope
that when and if we did so the Arab world
would support us in our move. Whether we
call it as the official language or the national
language i a different matter. It is the official
language of 430 million people. We got on
multiplying every ten years. With all the birth
control propaganda, we are 430 million. The
official language of 430 million people
deserves recognition for certain purposes at
least by the United Nations General Assembly
and I think one of these days we shall have
to take up this question on an international
level. I do not say that this can be done
immediately, but I venture to think that a
language, which is the official language  of

430  million people, deserves recognition
by the biggest international organisation of
the world.

Then, sub-clause (b), which Dr.

Shrmiali suggests, is like this:—

"to work for the promotion, development
and advancement of Devanagari script, and
to print and publish literature of other
Indian languages in Devanagari script;".
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Now, Sir, I know that people can be
emotionally attached to their scripts. I
appreciate that sentiment very much. I respect
that sentiment very much. There can be no
compulsion in this matter. But it would be a
useful thing, it would be a desirable thing, if
we could agree upon a common script because
that would facilitate intercommunication
between the South and the North. That would
make it easier for a person who hails from the
North to learn South Indian languages. 1 do
not know whether it would not constitute a
hardship on persons in the South, but it would
certainly encourage a larger number of
persons in the North to learn South Indian
languages and West Indian languages. That is
not the case at present. I must make it clear
that there can be no compulsion in this matter
and it is not my suggestion that we should use
any compulsive methods in regard to this
delicate matter.

Then. Dr. Shrimali also has suggested that
one of the objects of this institution should
be—

"to co-operate with other institutions
having objects similar to those of the
Sammelan, in such manner as may be
conducive to their common objects;".

I believe that there are institutions similar to
this in other languages as well. I suppose the
people of Bengal have a Sahitya Sammelan of
their own, the people of Maharashtra have a
Sahitya Sammelan of their own. I suppose
Guiarat has one of its own and I believe that
the people of the South too have Samm°lans
of their own. It should be the effort of this
Sammelan to co-op°rate not only with the
Hindi Sa'mmelans but. with the Sammelans in
the North, South and West of India. That is
how we can work towards the goal of a
languag® understood for certain official
purposes by the peoples of the coimtrv. That
is how we can enrich the Hindi language That
is how languages other than Hindi can be en-
riched by Hindi and it is a suggestion
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which, speaking for
welcome.

myself, 1 heartily

The last clause which is to be found here i
'Power to remove difficulties' in giving effect
to the provisions of the Bill. This is a power
which is usually given in all statutes and we
can have no objection to that. The rules which
will be made by the Governing Body will be
subject to the approval of the Central
Government. That is as it should be. But some
opportunity in some form or other—I would
repeat it again—should be given to Parliament
to express its views on the rules as approved
by the Government or preferably before they
are approved by the Government.

Then the Sammelan holds its annual
sessions. These annual sessions are in the
nature of convocations. To these annual
sessions distinguished men are invited, and I
think Dr. Shrimali too has addressed one of
the annual sessions of the Sammelan. I think it
should be the endeavour of the Sammelan to
invite on the convocation day speakers from
all over the country. It should not limit itself
to inviting persons only from the North, only
from Bihar or Uttar Pradesh, Rajasthan or
Madhya Pradesh or what Master Tara Singh
would call the Hindi-speaking region of the
Punjab. It should invite speakers of eminence
from Maharashtra, from Gujarat, from
Tamilnad, from Kerala and Andhra Pradesh. I
am sure that there are persons of eminence in
these States who can deliver convocation
addresses either in the Hindi language or in
their language which can be translated in
Hindi for the purposes of the convocation. It
will be a good thing if this Sammelan could
act as a cementing link among the different
parts of this country. Hindi should be
propagated in such a manner as to make it
acceptable without any conscious effort on the
part of the Hindi people by the people of the
North and the South.

I have often felt, Mr. Vice-Chairman, that
we need to understand each other better, but I
must confess that
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I have not felt happy over certain
developments in the recent general elections.
We have today caste and communal parties.

SHrRI SHEEL BHADRA YAIJEE (Bihar):
What has that got to do with the Bill?

SHRI P. N. SAPRU: I am developing
my point. We have today  parties which
attack the foundations on which our democracy|
is based. Now it is desirable in the situation
in which we find ourselves to do everything we
can to promote the process of national in4
tegration. ~ We must not do anything which
would tend to encourage fissiparous tendencies
in the country, and from that point of view it
is imperative that those of us who are ardent
advocates of Hindi should, while patiently
working for its propagation and  im-
provement, make our views or give
expression to our views in a manner which is
not likely to annoy the peoples of non-Hindi+
speaking regions. I hope that the Sammelan
will work in this spirit. If the Sammelan works
in this spirit, it will add a chapter which will
contribute to the glory and greatness that is
India.

Thank you very much. Sir.

Surt  BHUPESH GUPTA: Mr. Vise-
Chairman, I am not very much competent to
speak on a subject like this, and naturally
there will be very eminent friends here
speaking on the various aspects of the
proposition before us. But even as a layman [
have something to say about the promotion of]|
Hindi in the country, because under clause 6
of this Bill the tasks and the functions of the
Sammelan are stated, and they cover a very
wide field in respect of the propagation and
promotion of this language.

At the very outset I should like to say that
not only this particular institution but there
are various other institutions associated with
other languages of great importance in the
country, national languages as given in our
Constitution, which should also receive the
same recog-
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nition and the same status as this is being
given, that is to say, they should also be given,
wherever there is the need for it, the status of
a national institution or institution of national
importance. I say this because in our country
other languages also have to flourish. They
are flourishing languages just as this is, I do
not deny it, but at the same time the State
should take special care in encouraging efforts
not only at the Government level strictly
speaking but also at the non-official level,
which means in such cases among other
things institutions and so on.

Now, questions may be asked tomorrow in
the country that when this particular
institution is being regarded as an institution
of national importance, why other institutions,
like institutions, should not be given the same
status. If that question is raised, it is to be met
with a reasonable and satisfactory answer. I do
not know the working of this particular
institution. That is why I am asking hon. Dr.
Sapru who comes from Allahabad to throw a
little light on the subject.

SHRI P. N. SAPRU: I have said that I have
no objection to other institutions being given
that status.

SHrt BHUPESH GUPTA: That is right, but
about the working of this institution we have
not known very much, we have not been told
very much. Yet it is half a century old It is
quite clear therefore that an institution which
has a history of half a century should be
discussed in the light of its experiences. The
only thing that we have been told about so far
is that two factions as in other spheres also
worked in this institution and a receiver had to
be appointed. It does not speak well 3 p.M. of
cultural institution. Certainly when such a
situation arises, the Education Ministry cannot
shut its eyes to it, the Government cannot shut
its eyes to it. They have to take care of the
institution and try to resolve the problems.
But then we must  know
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[Shri Bhupesh Gupta.] the problems in their
entirety. Dr. Sapru told us about the two
groups. When I hear of groups either in polities
or in institutions of this kind, I get frightened
because then something is basically wrong
somewhere and we must strike at tbe very roots
of things. Government can undoubtedly
extend its protective wings to such
institutions but if the groups remain groups
or if the groups find their  projection into
the governing bodies under one pretext or
another, then the institution goes under. This is
what I say. Now, we shall  naturally watch
how they function under the new arrangement
but then it is necessary to find out also  how
the groups came about, how they behaved
in this matter, whether they were liberal or
conservative, whether somebody tried to
impose something upon  others and
whether certain advantages that these institu-
tions brought—patronage, etc. offered —were
sought to be utilised in a narrow manner or
they were being handled with care. All
these  things should be known to us.
Perhaps, in such a case when the Government
sponsors a measure of this kind, it would be
useful—and it is for the Government to
consider for the future—if they give us a
kind of a memorandum about the working of
the institution, because we should like to
know from the Government memorandum
exactly what their reading of the functioning of]
such institutions is so that we can reflect over
this matter and give whatever suggestions we
can, because these are not partisan issues at all.
These are common issues and we do not speak
over such matters in a party spirit or on party
lines. The Statement of Objects and Reasons
containing three or  four paragraphs does
not give us  much light, the kind of light we
would like to have over this matter.
Therefore, we  suffer from this deficiency
and people like us speaking here  would be all
the more handicapped because, as I said, our
knowledge of the working of such an institution
is undoubtedly limited.
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Now, the question has arisen about the
promotion of Hindi.  Well, we are all
agreed that Hindi is the official language of
the Indian ~ Union, the language between the
States and so on for communication, etc. It
is not a language that subverts other
languages or replaces them. It goes side by
side with the other languages. But since we
have got many languages, it becomes a
kind  of lingua mfranca in a limited sphere
in  our country and this is necessary also, 1|
agree, in the context of national or emotional

integration. But, Sir, since I have mentioned
the words 'emotional integration', I
understand  that there is a committee for what

is called emotional integration or whatever it
is. There you have got very conservative
people. The Chairman of that Committee,
Dr. Sampurnanand, is a highly dogmatic and
conservative person. Every time he utters a
word, disintegration in life takes place  be-
cause he 1is carried away by political
prejudices.  Imagine a person who is on the
Emotional Integration = Committee starting
to speak against the Communist Party or this
party or that party in this manner, as if we are
B class citizens. Well, such  people
should not be placed in such a position at all.
I would ask the Ministry of  Education to
consider  whether such narrow-minded,
conservative dogmatists shffuld be placed in
bodies or institutions whose function is,
among other things, to bring about the
integration of the minds and thoughts
of people and so on. I say this thing because
we have alot  of experience.

Here I undoubtedly stand for the promotion
of Hindi. I am not one of those who are off
and on against Hindi but at the same time |
would like this approach to be changed in
many ways. | have no special person in mind
but I have a school of thought in this field
with which I propose to deal. Yes, we stand
for the promotion of Hindi, and I would like
to see that the Hindi language prospers in
every part of India and that ties are created
between the Bengalis
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and the Hindi-speaking people or between
the Malayalees and the Hindi-speaking
people, so that we get .a language through
which we communicate from the North to the
South and so on. The Bengalis and the
Malayalees can communicate through a
language such as Hindi. Some day it should
be like that. We should get rid of English
that way. 1 entirely agree there. But the
question is of the approach. 1 am making
no reflection at all, I do not know about
them very much. But when you get these
institutions  under the control of some
groups and so on, they tend to become
conservative in their approach. They do not
think about the need for adopting certain other
things. That is to say, the Hindi language, in
order to spread out all over the country, to
embrace the other linguistic groups, must
be in a mood to adapt itself as far as possible
within its four corners, to the languages
spoken in other parts of the country. Now,
if you declare a kind of war against any Bengali
word or any Malayalee word mor even an
English word, whatever it is, even when it can
easily adopt it, then of course, you are creating
difficulties,  creating in the first instance
prejudices and resistance on the part of large
sections of people, thereby obstructing the
rapid promotion of the language. I am afraid
that such tendencies are visible because there
are many ways of spreading it. You can have a
liberal approach; you can have at the same time
a very rigid, conservative approach in this
matter. Once you have a  conservative
approach, then the task becomes difficult and it
isa self-defeating process in the sense
that the people develop a kind of resistance
towards  it. = Whatever might happen in
future, that is so. Now, that has to be borne
in mind. I am no scholar here but there are
scholars.  But some scholars are, according to
me, very conservative, if I may say so with all
respect. [ have travelled also fairly widely
in the country and I find that one of the reasons
why there is resistance to the sr.ggestion of]
this kind of promotion 4 Hindi is that
certain things are
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sought to be imposed. Those who do it may
not know that .they are imposing something.
But the trouble is, those who are supposed to
be influenced, well, they feel they are being
imposed upon. This is the trouble. Now, the
test here should be objective, not subjective;
that is to say, the test is not how fine I think I
am working in the matter of promotion of
Hindi, but the test is whether we really
promote Hindi in the South, the test is how the
people of Tamil Nad or the people of Andhra
or the people of Kerala react to my methods,
to my approach. This should be the test, and I
can tell you, Sir, that in this respect the
promoters—some promoters at any rate of the
Hindi language—have been found too want-
ing. Somehow or other they do not take
adequately into account this objective aspect
of the matter. Now this, 1 think, should be
borne in mind.

Then our Constitution has special mention
of the Hindi language. How long it will take to
promote it? I am not for imposition; I am
certainly for acceleration of the process-not
for imposition. But if we leave it to such
institutions alone—I am not saying we are
leaving it to this institution alone—then not
much will be done. This is what I say, because
there cannot be a monolithic structure for the
promotion of Hindi, that is to say, we simply
have a central institution just to radiate its
wisdom, knowledge and learning in all parts
of the country—it cannot happen that way.
Undoubtedly it has a function to play. What
about creating centres in other parts of the
country which will function in a proper
manner taking fully into account the
environment and circumstances there? This is
very very important. We can think of a temple
in a central place and the pilgrims and de-
votees will come there, but we cannot think of
an institution of this kind whether on the
banks of the Jumna in Allahabad or
somewhere else where all the aspirants for the
promotion of Hindi can flock together —it
cannot happen. Life will rule it
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[Shri Bhupesh Gupta.] out because people
have got other avocations and so on, and
everyone likes to work in his own sphere.
Therefore, it is important to see that there are
many centres created in the country giving all
care and attention for the promotion of the
Hindi language. But I see this is not being
done. Government can certainly spend some
money, and I know moneys are being spent. |
think in our part there is something called the
Hindi Prachar Samiti—I do not know what
kind of prachar it has made—but somehow or
other people have a dislike for it. Now, I am
not saying which is right or which is not right,
but those who stand for the promotion of
Hindi should certainly deeply look into the
reason why people have taken not so kindly to
institutions of this kind that function in the
various States. What is coming in the way of
establishing a bridge between them on the one
hand, and the people— other linguistic
groups—on the other has to be carefully
studied. I am afraid things are taken for
granted and the pros and cons of an approach
or a policy relating to a problem of this kind
are not gone into more decisively than at
present.

Then, Sir, the Hindi language, in order to
attract people from other language groups,
must establish a kind of communion with the
literature of the particular languages of the
other groups. For example, if you want to
promote Hindi in West Bengal, you naturally
will have to give many of the things from the
Hindi literature and from the literature of other
languages, but at the same time, certainly, you
will have to take something from the Bengali
literature. Various books are there, stalwart
writers are there. Not only should you
physically employ them but the creations of
arts in Bengal have to be assimilated, as far as
possible, within the scope of these institutions.
This is very very important. Now, suppose this
institution takes on the task of translating
certain Bengali books
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in Hindi in order, in the first place, to facilitate
the promotion of Hindi in West Bengal and,
secondly, to bring about more integration, they
should send these books to other parts where
Hindi is read, and vice versa. Now comes the
selection of books. Which kind of books you
will be selecting from the literature of Bengal
or of Maharashtra, or from the Bengali or
Marathi or Telugu or Tamil or Malayalam
literature? This is very very important.
Regarding this I had a talk with some Hindi
scholars, who are not so conservative minded
as Dr. Sampurnanand, if I may say so, who had
more receptive minds, and they told me that
there is a tendency to take them from the
somewhat conservative literature, and you see
the conservatives flock together and therefore,
if you are conservative here, in the institutions
the tendency is to pick and choose from, say,
the Bengali literature, which answers the
approach here, that is to say, some conserva-
tive literature which does not have much
appeal to large sections of the people, or does
not create much impression among the people.
You can just translate as many copies as you
like, choose as many titles as you like if you
have the money, but you do not make any kind
of impression on the people there. This is one
of the complaints made by some. Now, even in
the literature that is published in the Hindi
language, care should be taken to see that it
becomes very very broad-based, that is to say,
it must approximate to and even embrace the
other literature—it must not live in its own
shell. After all, in order to promote Hindi, you
have to get beyond the confines of the Hindi-
speaking region. You have to have before you
the horizon of non-Hindi people, the
Malayalam people for example, people who do
not know anything about it yet but who have
got their language and their literature
somewhat developed. Now that horizon has to
be broadened. That again is a very important
matter as far as the promotion of Hindi is con-
cerned. Otherwise it will always
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look like imposition even though the
promoters may not mean so. But I find that
there is some deficiency in this. respect.

Then there is the question of what kind of
literature you are  bringing out.  Now, the
world is dynamic; minds are really
receptive  to new ideas; paople  change;
the  younger generation does not live in the
generation in which our esteemed friends—
some of them venerable promoters of Hindi—
live and lived at one time. The youngey
generation, those of 14, 15, 16 years of age
well they live in a modern  world. They,
want to read and see things which appeal to
them— I am not talking about the  vulgar
side of it—I mean the good side of it. They
want to see that you bring out that kind of
literature  which will cater to their needs,
actual and potential, to the needs of the
generation that is coming. That is also of
great importance.  Our younger generation
thinks in terms of going to  outer space;
they are not thinking in terms of what Indra
said, of Indra who was threatening to fight from
the clouds— not  like  that—these  are
mythical things—and so on in  our
literature. It is all right; have it by all means.
but that is how they think; their mind is
attuned gradually to scientific ideas.
Therefore, it is necessary that, whatever
you produce is produced having an eye on
the changing times, the changing moods, Ihe
changing requirements of the receptive
minds of the younger men or the younger
generation.  May I say that in this respect
also there is a flaw, there is conservatism,
and I  think one of the reasons why we are
coming up against difficulties in the matter
of promotion of Hindi—to speak
philosophically—is conservatism, and I think
Hindi promoters  must overcome
conservatism in this matter, alike in their
approach as well as in their ideas—I do not
mean any ill, but there are certainly some
who need a little introspection in this matter in
the interests of the cause to
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which they are undoubtedly very
genuinely devoted.

Then you see here under clause 6 so many tasks

are given, and everybody knows that
promotion of Hindi is a herculean task, and
this cannot be done by  this institution,

very much so when we have difficult problems
in this field of work. Undoubtedly, it
can do something, but Government should
really now think of how they can do it. It
should be set right, as I said, at the base. There-
fore, in the States, the Central Government
should render all adequate assistance for the
Dromotion of Hindi. There comes financial
assistance. Now, if you ask the State
Governments that they should do so, they
would immediately plead their financial diffi-
culties, and they will ask perhaps for a greater

share in the divisible tax pool. Therefore,
in order to get rid of this complication it
= necessary that the Central

Government, since Hindi has been given a
special place in our Constitution, spends a
little' more money, employs a little more of its
resources at the State level in the proper way of
course for the promotion of Hindi. That
should be done. If the Central Government
thinks that by recognising this as an institution
of national  importance it is almost
discharging its major function, the
Government will be profoundly mistaken.
What the Central Government should now
concentrate upon is to develop the centres"—as
I said—in the States, and help those people who
are  working, including the State
Governments, in such matters. ~ That is very
very important. [ was told in a number of
States by those who are interested in Hindi that
adequate assistance was not forthcoming from
the Central Government, and  also that the
approach was not good. Well, about the
approach it may be a matter of opinion, but as
far as the resources are concerned I think
the Central Government will agree, 1
think Dr. Shrimali will himself agree, that the
resources that are  made available to the
State Governments or
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[Shri Bhupesh Gupta.]

to the institutions in the States are by no
means adequate for the task that has been set
before them for the promotion of this
language. That point has to be borne in mind.

Then, the question is how we can promote it
in our colleges and schools. Sometimes when I
meet people, especially teachers and students,
I ask them this question. Now, there are
many people reading Hindi in  our schools
and colleges. Even in Bengali schools in West
Bengal it is being taught. At one time there
was some resistance. Now, it has been
taken for granted that it should be learnt, but
there, again, adequate attention is not being
paid. In the first place, proper type of teacher
are not given. Secondly, somehow or other
it is sought to be just pushed. It cannot bg
pushed that way.  Certainly, you can if yoy
can make it compulsory for those people whqa
sit  for  the various examinations in Publig
Service Commiisions and others.  Hindi of
no Hindi they will read it just as I read Latin.
studied Latin in England because of the coursg
I had 'aken. Mr. Akbar Ali Khan knows it. 4
was compulsory to study LatinandIdidi
and immediately after the results were out.
realised that I had forgotten every single thing of
it. I passed the examination in Latin all righ
but immediately after that I forgot everything}
I remember not a word of Latin.  Latin is morg
Latin to me than Latin itself, if you ask me
that way. It is not promotion, it is demotion of
the language, if I may say so. That is how you
do it.

Then, Sir, I notice another dangerous
tendency today and itis for those who are
responsible for it, it is for Dr. Shrimali to
point out. A kind of conflict is developing
between the promotion, rather change-
over from English to regional languages on the
one hand andto Hindi on the other. In
some States—I do not say in all; it cannot be
in Central India or in States where Hindi is
spoken—
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where the change-over is taking place at
higher  educational  levels from English to
Bengali, shall we say, you find the conflict. I
know there are some English fans here who
would like English to  Temain in its present
status for all time, who accept English language
as the only unifying language in our country. 1
do not accept that. English certainly should have
a place in our country especially for under-
standing science and technology and for
maintaining  contacts  with the world. But
the world is also getting divided today that way
even linguistically. If you go to one part of
the world, today English does not sell very
much. You may 'or may not like Communists
but there you have to learn Russian. What can
youdo if communism comes to certain parts of
the world and Russia also produces better
scientists and technologists? Such is the
position. Some people think that English must
remain. 1 myself cannot speak in  Hindi.
Even in my election speeches 1 had
to speak unfortunately, in English
though that had to be translated in the
regional language because I knew if I spoke in
Hindi, our votes would be lost. That is why I
never spoke in Hindi.  But [ still maintain that
in our country the language, a sort of /ingua
fran-ca, that way in  a limited sphere must be
Hindi.  There cannot be any other language
except Hindi. I cannot think of any  other
language. As a free people who have got a rich
cultural heritage and rich literature and language
why must we think in terms of having a
foreign language as a language that unifies the
country or a language of communion between
the various linguistic groups? The sooner it goes
the better. 1 want the dethronement of English
from that status.

Well, Sir, here I hope I will not be
misunderstood by my friends in the South nor
do I hope I would be taken to be a rigid
partisan by some promoters of Hindi. That is
my fear. I am between two stools in this matter,
I must say, because I am liable to be
misunderstood by either. Sir, I say
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that
fore,
make
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Hindi should be there
the Government should
every  effort for its  pro

motion. Why can we not do it? We

have got love for English language.

I know a language dies hard. 1 know

that. But if we had won the battle

of Plassey, we would not have had

English in the present status which

it enj'oys to-day. It is the historical

circumstances that put English in that
position. Now, when we are free,
enaturally English language must have
its own place, a place given by us
fox keeping touch with the outside
sworld and for science and technology
and for learning it as a literature.
German  language should also  be
studied. Russian language also
should be studied. There are other
languages  also, but English,
naturally more, because English-speaking
world is a big world and we have already had
in this matter a lead in this country. Also in

English we have got something to built upon.

Therefore, we retain it but it cannot be a

language for all times.

and, there

Sir, the idea that English must be there as a
vehicle of mutual exchange and understanding
between the Tamil people and th, Bengali
people and so on is wrong. I am surprised that
some eminent people in Bengal still maintain
that view as also many eminent people in
Tamil Nad. Very soon we will be having real
Timilians here in the list of names for Rajya
Sabha.

Mr. Annadurai is 'one of them. Tlie idea that
English is the only language for creating
mutual understanding is wrong, if I may say
so. This approach is to be fought. But when
you fight let us fight it with pursuasion. We
should fight it for the promotion of Hindi in
such a manner that it attracts people and
disarms those people who stand for the
retention of English in its present status to the
detriment of Indian languages or an Indian
language of the type of Hindi. We must fight
for it properly. Therefore, I say,

[ 15 MARCH 1962 ]

Sammelan Bill, 1962 426

it is a very important matter. It 1* nota
question of an institution which lives under a
receiver.  Well, you may-have a Board now.
The receiver has done his job. But, certainly
give it the encouragement that it deserves.
But then it is not enough lor the Government.
I would ask Dr. Shrimati to consider and
discuss this matter at the State level. For
example, call a conference of educationalists
and so 'on from the States, from all language
groups, representing all shades cf opinion
and approach on  the matter and discuss as to
how best we can promote Hindi and make that
promotion agreeable to the people whom we
want to bring within the fold of this language.

That is how it should be done. 1do not
know of any such conference or mutual
discussions being held.

Then,  Sir, for the promotion  of Hindi

there are these scholarships and Paritoshiks
and soon. But what about very many
others  who are working in their own small
way for the promotion of Hindi? That is not
the way of promoting Hindi, if we really give
them to the people only at the top. It should
not he made into Padma Vibhushan husiness
and confined to the top and others at
the bottom continuing to live and work
without getting any recognition. It should
not be like that. By all means give them
Paritoshiks. But what ahout those who are
working for the promotion of Hindi and who
can do the job better in schools and colleges, in
literature, either by way of translation 'or
otherwise? What about giving
encouragement and incentives to them, giving
promotions to them? It is not a questien of
giving them small materia] help. It is a
question of recognising the talent and making
him feel that the country appreciates the work,
the country generally recognises the work that
he has done. That is very, very important.
But, unfortunately,  here again conservatism
comes. Conservatism is the dead enemy of our
people. Here, again, in the matter of promotion
and recognition and Paritoshik it
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[Shri Bhupesh Gupta.] goes round a small
circle. You will ask why I say so. Well, if it is
not so, I should immediately come plead
guilty. But go to a place like Calcutta, Tamil
Nad or particularly Madras and so on and talk
to tlie people there. The people there have
their grievances and feelings. Why it is so
should be gone into.

Sir, we need a large number cf promoters,
dynamic-minded promotees who know how to
integrate the promotion of Hindi language
with the development and nourishing of the
language of the region. There should be a
common symphony. It cann'ot be that we
strike a discordant note as far as the
promotion of the Hindi language is concerned
in States and accept that promotion is taking
place. Some institutions may come up and
some teachers may be there but it is hardly a
prom'otion of that language.

Therefore, it is necessary to resolve the
conflict that may arise or that has arisen in
certain parts of the country between the
promotion of Hindi and the task relating
thereto with, at the same time, a changeover
from English to the regional languages,
because, &s we said before and I say it now it
is important today in the State level to make
the change-over from English to the regional
languages as quickly as possible. The sooner
we do it, the quicker we do it the objective
possibilities for the promotion of Hindi will be
greater and it will be possible for the
promoters of Hindi and for the Government to
fulfil their responsibilities in a much more
effective way then at present. There is no
contradiction between the two provided we set
about th, task i, the right way. Therefore this
also has to be borne in mind. As far as the
personnel of this body is concerned, I cann'ot
say anything because I do not know many of
them. I know only some of them and in this
House there are some very-good people. |
would like to see them here if they have a
little tinge of conservatism in them, I think
they will 'overcome that gradually with our
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affection and touch. But diehard conservatives
do not exist in politics only or in England.
Diehard conservatives exist even in the field
of literature and language. It is all tlie more
dangerous from the cultural point of view for
the development of language and culture if we
allow the diehard fo take command. Therefore
I say that we need a little bit of liberalism
there, a broader approach, a mind which is
receptive to new ideas and which projects
itself into the future and does not only cling to
the past. Therefore, I would ask Dr. Shrimali,
while appointing people like Secretaries, etc.,
to keep this point in view because som, names
of tha protagonists of Hindi frighten some
people in other parts of the country. I have
noted it. They have very venerable persons,
very respected men, probably almost godly,
divine that way but the very names when
mixed up with language and its promotion, if
you mention the names where Hindi is not
spoken, the people there get a little allergic to
those names. They become a little scared and
frightened. I do not say that people are always
right but that is how people react to it. Those
who are promoters, cannot very much progress
in the thing by causing mass scale fright or
allergy in the people whom they want to draw
closer towards them. Lest I should be tempted
to mention names, I would leave it and avoid
developing the subject further. The hint is
obvious. The Education Minister and others
must have understood.

Here is Diwan Chaman Lall who has got
Oxford and who has Hindi also. Now, I would
not think that he would be conservative in the
matter of Hindi nor do 1 think that he is
deficient either in Hindi or English. I know
how many such people are associated with
work of this kind. Diwan Chaman Lall is not
of my political persuasion and is
unnecessarily sometimes interrupting me, as
you know. But then, I will have faith in him in
this matter. I do not want to
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be there because blending of what is good in
the past and what is to be received for the
future and good in the present, will take place
there in such persons. I know of people in
West Bengal who became the promoters of
the Bengali language but they started
promoting the Bengali language in such a
Sanskritised way that it repelled all. Nobody
took to it. Then gradually it was understood
that such professors do not majte good
professors who lived in the days of old
Sanskrit and started giving important lessons
in Sanskritised Bengali. Well. Sanskrit is there
and it has its place but there again, modern
language is not developed that way and if you
do not do so, people do not take to that
language, more especially those who speak
other languages. They do not take it. That
should be borne in mind.

I do not wish to say very much. T think the
few suggestions that I have made would be
considered. 1 know that I am likely to be
wrong in such matters in details but the broad
approach I take from the common man. As
you know, I come from a language group
which is not Hindi. Naturally, I live with the
Bengalees and I note their reaction. When I go
to other parts of the country, for example,
South, I also ask my colleagues and comrades
as to how the people are reacting to this
business of the promotion of Hindi. I do not
get always a satisfactory answer. Things do
not seem to be very encouraging to me that
way.

Therefore, this has to be discussed at great
length, dispassionately, and the Government
should find adequate resources. It is the
Central Government's job because the Central
Government has to provide for it. It is the
language of the Indian Union in some respects
which is provided for in our Constitution.
Therefore, the Central Government has a
specific and special responsibility for the
promotion of Hindi and naturally they should
give assistanceto all
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those who do meritorioHS work and really
help the cause of the promotion of Hindi and
at the same time they should help the States
and the local centres there but while helping
these institutions which are associated with
Hindi, they should also, as far as possible,
give assistance to the States for changing over
from English to the regional language because
these are only two sides of the same task. One
cannot go without the other. This is how we
view this matter. We placed these views be-
fore the Language Commission that was
appointed on behalf of our Party. We
discussed this matter in the entire Party. We
threw this matter to be discussed by the entire
Communist Party. In the various States
discussions took place.

Personally, I met a large number of
scholars including Dr. Suniti Chatterjee. I will
give you just his case. He was a great
protagonist of Hindi. I do not know why all of
a sudden he has become today very much
anti-Hindi. He wrote books and he told me:
"Who else has done more work than myself in
Bengal for the promotion of Hindi? Bhupesh,
look at this book." He is now the Chairman of
the Legislative Council of West Bengal. Now
I think it is all wrong. He said exactly the
negative—to my mind the destructive—thing.
We do not ask why. Similarly, on behalf of
my Party I met many people in the different
parts of the country especially in Bengal. 1
collected their views, took down notes and
then we had discussions in the Central Com-
mittee of our Party and prepared a
memorandum a* to what should be our
approach. More or less the same points were
indicated at the National Intearration
Conference which was attended by our late
General Secretary. Aiov Ghosh, when he
spoke on the question of language.

Now, whatever little experience we have
gathered through laymen like ourselves in this
matter, by our contacts with the people, leads
us to the conclusion that in the matter of pro-
motion of Hindi there is need for
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[Shri Bhupesh Gupta.] change in approach,
there is need for greater efforts in this field
and there is, above all, need for giving more
resources and of course I need not mention,
adaptation of the Hindi language to the other
languages which is also very essential. The
conservatism should go and there should be
resilience in language and also it should be
receptive to other languages also. You should
develop an integrated approach which would
be not only confined to certain States and the
Central level but it should be spread out to all
parts of the country so that before long we can
claim that we have found a language for the
realities of life, we have found that language
and we have established it as a living reality, a
language for inter-communication between
the various language groups and States in our
country. We look forward to this day and this
is a task of supreme importance and urgency.
I hope the Government will take it up. I hope
it will give the necessary assistance to all
those who are genuinely liberal and in a right
way dedicated to the cause. Thank you.

SIHAT FEATEAT A (37
g3) . IUmATERE Wered,  fEer

afeer R F g e S a3 7
¥ owra oft 7z s 3ufwys frar
T F, =9 HAA H, 4% qrFa9 § gure
fad mx #@dm w7 fAog 20 37 A
it s F e mfaer s
T U Al F e 3 F wwew afae
wA  HEar g2 F oA e &
WA HAN FT I B, AT AAw

& F A g AveAT § 3T

3 | ot A gdtem AT e
AT T A i Ay aamEs 5
g29 ¥ foly F uffy sy & 97w A2,
T et wfeamsi w1 fgt g
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% fa, fodt e & fo st
feerr § 1

[Tue Vice-CHarrman (Dr. A. Sussa
Rao) in the Chair.]

A, fedt ot e
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Tl W F 1T T 99 FATeET
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ML W & Ar g 7 6 mtad
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[teraT F=ETEAT 7 19T
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avg & fz=y wowrar a7 wEE, S
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ov = fad §, 97 99 #7 away i
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g HSEEr W wF sy s
gt | & fadow @ @vE &
g # wwmar §fF wwr @g A
graq g @y fv R wfew
gege 9w v #, s9 feafa #
s o & fF g & AR faw
¥ ug WA Wiasy g | W el
FEqg # TEET gA A AN
FLTE 1

PrROF. A. R. WADIA (Nominated): Mr.
Vice-Chairman, Sir, I rise to give my very
hearty support to the Bill introduced by Dr.
Shrimali. I have always belonged, Sir, to a
group of people, who have always said that
Hindi should be the natural successor of
English. At the same time I have-never
believed in Hindi being made compulsory,
being thrust down the throats of other people.
This work wiH have to be done very
diplomatically, very scientifically, without in-
troducing any passion into the linguistic
problems of India. And it is for that reason,
Sir, that I welcome this Bill. It is a good
beginning. The Hindi Sahitya Sammelan has
been in existence for the last fifty years. It has
been doing very good and solid work and it has
certainly helped the development of Hindi
language and Hindi literature. It is from that
standpoint that I heartily welcoine it.

Sir, I am not very happy about the
constitution of the Hindi Sahitya Sammelan
that is proposed in the Bill. Clause 7(2)
provides for a Governing Body of not more
than fifty-five. Now, a Governing Body is an
executive body and an executive body should
be a small one because a big executive body
always creates troubles. I would far rather
welcome the idea which has been stated in
clause 8 that the first Governing Body should
consist only of fifteen members including the
Chairman and the Secretary and thirteen other
members. I think that is a very reasonable
small number. There should be provision for a
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Dr. K. L. SHRIMALI; May I interrupt
Prof. Wadia? There seems to be some
misunderstanding. The Governing Body is not
the Executive Committee. I will draw his
attention to clause 12(d). It says;

"The first Governing Body shall, as soon
as as may be, make rules in respect of the
following matters,.."

and one of the matters is the appointment of
an executive committee or any other
committee for carrying on the functions of the
Governing Body of the Sammelan. That is,
the Governing Body is not the executive
body. It will appoint an executive committee.
I just wanted to clear up this matter.

PrOF. A. R. WADIA; I am thankful to DT
Shrimali for the explanation but I still remain
unconvinced because the use of the words
'Governing Body' is very misleading in this
connection. I think that some other expression
should have been used for that purpose—a
larger body which may be called the
Academic Council which could lay down the
policies as to how the Hindi language should
be developed and how it should be
encouraged— and I think that would have
been a far better expression than the
'Governing Body'. Usually, the wording 'Gov-
erning Body' is identified with an executive
council. Well, Sir, that is a matter of verbal
usage, a comparatively small matter.

I find, Sir, that one of the objects of the
Hindi Sahitya Sammelan has also been stated
to be the development of the Devanagari
script. Well Sir, I believe in Hindi but I do not
believe in the Devanagari script to the same
extent. After all, a language is not made up of
the script. I remember that in the pre-in
dependence days there used to be a Fauji
Akhbar which used to be published by the
Army. It used to be in the Roman script but
the language was Urdu. It had become
extremely popular and even the illiterate
soldiers had come to develop a knowledge of
Urdu through the Roman
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[Prof. A. R. Wadia.] script. If the idea is to
have a common script for all the languages
perhaps the use of the Roman script would be
very helpful. I cordially sympathise with the
speech made by Mr. Shastri about the
development of a common script but I would
not like the Hindi Sahitya Sammelan to take
up a very narrow view on the subject.

SHRI GOPIKRISHNA VIJAIVAR-GIYA,;
(Madhya Pradesh). That is not intended, I
think.

PrROF. A. R. WADIA; Anyway, if the Hindi
Sahitya Sammelan is to do its work of
spreading the vogue of the Devanagari script
in other languages, may I suggest that one of
the tasks to be taken up by the Sammelan
should be the starting, say, in Tamil Nad, in
Madras of a Tamil magazine :n the
Devanagari script? In Maharashtra, the
Maharashtrian journals are in the Devanagari
script. But in Bengal, it should be done. I
mean, in that way it could be more
familiarised. It is a risky experiment, I know.
It would not certainly be a paying proposition,
somebody would have to pay for it. I think that
if the Government pays for it, it is money well
spent. They should not grudge money for the
development of a common language, a
common inheritance, and if they really believe
that the Devanagari script is inseparable from
Hindi, then this is one of the ways in which it
could be encouraged.

Now, Sir, my friend, Mr. Sapru referred to
the University Grants Commission, and he
expressed a doubt that the Hindi Sahitya
Sammelan would not be recognised by the
University Grants Commission. But I believe
that the University Grants Commission Act
makes it possible that an institution of this
type which has been recognised now or wiH
be recognised as an institution of national
importance and has been given the right to
grant degrees and diplomas and so on, should
certainly be capable of being helped by the
U.G.C, and I do not think there is any legal
bar to
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it. And I am perfectly certain that the
University Grants Commission will take a
very friendly and sympathetic view of the
aims of the Hindi Sahitya Sammelan.

Well, Sir, the linguistic problem of India is
going to be a very difficult one. But I do hope
that the recognition oi the Hindi Sahitya
Sammelan as an institution of national import-
ance will help in this nation-building activitiy.
We do need a common language and that
common language— I repeat again—is Hindi.
If only we approach the problem
sympathetically, I think it should not be very
difficult for the younger generation to be
brought round to a greater and greater
appreciation of Hindi and to a greater and
greater adoption of the Hindi language by all
the States at large.

As I belong to a non-Hindi speaking area, [
thought it my duty to support the cause which
is so dear to the hearts of those who have
Hindi as their mother tongue. I am one with
them for more reasons than one. I have
identified myself with the spread of Hindi in
South India, and I think we did very good
work and if only political passions are kept
out and a linguistic approach is made, if a cul-
tural approach is made, the development of
the language, I am sure is only a matter of
time and Hindi will come to be accepted by
one and all in India as the National Language
of India.

KAKASAHEB KALELKAR (Nomina-ed):
Mr. Vice-Chairman, Sir, it is immaterial
whether I speak in English or Hindi when I
am addressing an almost empty House.

I SHrRIAKBAR ALI KHAN; But those ; who
are present are for Hindi, I tell you.

KAKASAHEB KALELKAR; We are not
today considering here the beauties of the
Hindi language or its adaptability for being
the national language of India. That has been
accepted, and that was being worked out since
long ago. Our chief concern today is to
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accept the Hindi Sahitya Sammelan of
Allahabad as an institution of national
importance. And we are also anxious to put
that institution on a surer footing. It is not
simply because it is an institution of national
importance. There are many other institutions
of equal importance. But here is an institution
that has a long record but it has fallen on evil
days, and it badly needs our support, and we
are giving it a recognition in response to an
S.0.S.

We have just heard how the cause of Hindi
prospered a few years back and how Hindi is
being neglected now. It is no use wailing over
the thing; it is no use finding fault with people
of the South or East or West. The Hindi
people, and especially the Sammelan-wallas,
must turn their attention inward and recognise
that they are greatly responsible for setting in
motion forces of discontent and disintegration.
The Sammelan was fortunate enough in
having the blessings of great men like
Malaviyaji, Gandhiji, Jamnalalji and Rajaji.
Rajagopala-chari risked his popularity in the
South and was prepared to be abused openly
because of hrs support for Hindi. Now, the
Hindi  people supinely say, "Well,
Rajagopalachari was once a very nice man;
now he has gone wrong". But do they realize
how they managed this change-over? The
Hindi people, in some respects, have improved
now, but I will tell you how they began in the
South. One representative of the Hindi Sahitya
Sammelan went to the South and addressed a
meeting there in Hindi to people who knew
only Tamil and a little smattering of Hindi. He
said: "Hindi is an Arya-bhasha; yours is a
Barbar bhasha; your Tamil is Barbar bhasha.
Please give it up and accept Hindi—because it
is an Aryan language." The result was that the
greatest national poet of Tamil Nad
Subrhamanya Bharathi, swore to oppose the
introduction of Hindi in Tamil Nad. For three
years he would not allow us to work there
smoothly. Only after our people going to him
and pleading with him

[ 15 MARCH 1982 ]

Sammelan Bill, 1962 454

and apologising did he relent and allow us to
work there. One professor from Calcutta
asked me: "How do you spread Hindi in the
South?" 1 said: "I go t, them and tell them
about the beauties of Hindi, tell them that it is
a daughter of Sanskrit and how it has
assimilated words from so many languages."
He said: "No, no, please do not do like that.
Tell them that the North has always ruled the
South. Hindi is the language of the North and
you will have to accept it." I once reported
the matter to Sam-purnanandji and he said: "It
was wrong of him to have said like that, but
the fact is there. That is how I got the
response.

Now, Gandhiji worked for spreading Hindi
in the South. I will just tell you how the thing
began. There was a Hindi Sammelan at
Indore, and Tandonji was its secretary.
Gandhiji said: "If you claim that Hindi is the
national language of India, then you make
some arrangements for spreading Hindi in the
South." Tandonji wondered; "How can that
be? How can we do it?" It was at a time when
Gandhiji had just returned from South Africa
with a brilliant record. Gandhiji said: "Either
you withdraw your claim, or resign your
secretaryship. There is no other go." Gandhiji
immediately went to the Raja of Indore,
collected money, sent his men and started the
South Indian work. Please note that I am not
accusing the Hindi people but [ am giving you
the tradition of the Hindi Sahitya Sammelan
against which I want to warn both the country
and the Government, especially the
Government. Gandhiji collected some funds
for the South and sent them to Allahabad to be
sent to Madras. The money was received but
it was not being sent in time. There were
difficulties and dilatorinesa on their part.
Things went from bad to worse. So, Gandhiji
started sending money to the South directly.
And do you know, Gandhiji was served with a
legal notice that he was criminally
misappropriating the funds of the Sammelan.
Tandonji was not
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[Kakasaheb Kalelkar.J in charge of the
Sammelan in those days. Only when
Jamnalalji and Malaviyaji rushed to
Allahabad and pleaded with those people
that the notice was withdrawn. 1 once
spoke of it to Tandonji. Tandonji said: "It
was very bad of them to have done that
but, after all, it was the right of the
Sammelan that all the money should first
come to the Sammelan." Well, legally he
was right. With all such legalities the
Sammelan started controlling Mahatma
Gandhi. They exploited Mahatma Gandhi
so long as it served their purpose, and
then they threw him out.

Gandhiji wanted to spread Hindi not
because Hindi was one of the most
beautiful languages to the exclusion of
other Indian languages. There is, for
example, Bengali; there is Marathi;
Tamil—so many languages are there.
But we wanted to have Hindi ag the
language of integration. Gandhiji gave a

wide all-inclusive definition. We may
call it a definition of integrated Hindi.
They knew Gandhiji's influence.

They accepted the definition but they put
it in a footnote to  the constitution. They
had accepted it with a mental reservation.
When I fought for its whole-hearted
implementation they yielded and said: "If
you wish we can put it in the main body of
the constitution." I said: "It is
immaterial where you put it; if your hearts
are converted, it is quite all right for me."
When Gandhiji was thrown out, they]
deleted the definition.  And what was
Gandhiji's definition? The definition|
was that so far as the spreading  of the
national language, Hindi, is concerned, if]
must represent the  whole culture, the

composite  culture of India. But that
was thrown away. And ultimately|
Gandhiji was told: "In effect we shall

spread Hindi and you may work for
Hindustani and national integration."
Earlier Gandhiji had started work in|
the south, and when they wanted to
capture Gandhiji's  institution  in the
south, the people in the south rebelled.
That is how south seceded. ~ The Dakshin
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Bharat Hindi Prachar Sabha is no longer
under the Sammelan—it is quite an
independent body.

Then we started at Wardha and
prospered. When  differences  arose
Tandonji said: "Since Mahatma Gandhi
was working in the name of the Sammelan
please surrender the whole institution to
us. If it had not been surrendered, the
east of India  and the west of India
would not have remained under the
Sammelan." Gandhiji said: "All right; let
us surrender the thing and work
independently." And the whole thing was
left at that. So, all the credit which the
Sammelan takes of having spread Hindi in
the west of India, in the south  of India
and in the east of India was the work of
Mahatma Gandhi in spite of the narrow-
mindedness of the Sammelan; it is a
reactionary body. I do not accuse
Tandonji of any Hindu communalism
but his idea of Indian culture iy Hindu
culture. It is Hindu nationalism. I have
worked under him for more than twelve
years. [ have great regard for him. 1
know his great patriotism. He is a
staunch nationalist and a tried
Congressman. But in the matter of Hindi
he lives in the past. He is afraid of the
influence of Urdu.  The main function of
the Sammelan was to resist the
domination of Urdu and English. It
concentrated all its energies  against the
past domination of Urdu. So, they
started beating the dead snake and did
not think of opposing the living snake
English. I am not against the English
language; I love the English language,
especially because it is a language that
helps us to spread our culture to the rest of
the world. When T went to the different
parts of  the world, I found that when
they wanted to know anything about
Indian culture, the only books that I could
recommend to them were not books in
Sanskrit or Hindi; I could recommend to
them only English books or French books.
Thus the knowledge of English sr of
French and other language is useful to us
even for the spread of our -culture.
Therefore, I ,m not against :h, study and
use of English.  But
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English should not dominate our life;
English should not be the language of
our administration; English should not be
the language of our journalism; English
should not be the medium of education.
But the knowledge of English and its
literature is useful.

Once we decided to go outside India
for the spread of Hindi. I had an
invitation from the Muslims in Mauritius
that I should go and spread Hindi there.
Also there was an invitation from some
of the governmental officers in far off
Fiji. We placed the matter before the
Hindi Sahitya Sammelan and I am not
going to tell you what the reaction was.
They wanted to dictate. Although we
passed a resolution at Madras that
Jamnalalji and myself should go to
different parts of the world for the spread
of Hindi, we quietly dropped the thing
and said, "Let Us not do it at present."
That is how the Hindi Sahitya Sammelan
has worked.

They are in difficulty now. Two
groups are at loggerheads. 1 do  not
want to go into the constitution or
legality of this group or that group. I think
the other group is more reactionary than
this group. I am not enamoured of either.
I am very glad that the Government is
taking the matter in its own hands and
wants to give it proper guidance, and that
is why I have insisted that the definition
of Hindi must be made clear. [ am
grateful to Dr. Shrimali that he has
accepted my amendment and I am
grateful to the Government that the
definition is made part and parcel of the
Bill. I shall be ever grateful to Dr.
Shrimali for accepting the thing. Yet, at
the same time, I am afraid, as Shri
Bhupesh Gupta was saying, one of this or
that group may come in. Therefore,
every member that comes into this
reformed  Hindi Sahitya Sammelan
must be tried and tested, must be made
to sign a declaration that he whole-
heartedly believes in national
integration, that he believes in help to be
taken from all the languages of India
including Urdu.
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Dr. Sapru just now said that Hindi was
going to help all the Indian languages.
We do not need the help of Hindi for the
development of our languages. Naturally,
w¢ Wwill co-operate with all Indian
languages. It must be a policy of give
and take. B.ut please do not assume that
superior air of helping us. You have
helped us enough.

I am not enamoured of the rules made
in the Bill about the first member.
Vishishta Sadasya are all moneyed
people. The receivers of the Mangla
Prasad Paritoshik have little to do with
the national policy about Hindi. The
Government should first make a list of
people who believe in Hindi—not
English—as the language of national
integration and as a vehicle of the
composite national culture. Such men
alone should be taken and then the
Sammelan should be placed in the hands
of these people. Any portion of the old
reactionary element would be a danger.

Sir, till now we could find fault with
the Hindi Sahitya Sammelan, we could
non-co-operate with it, but we cannot
non-co-operate with our Government.
The Government has taken a serious
responsibility upon itself in recognizing
the national importance of the Sammelan.
Hereafter if there is any reactionary ele-
ment and if the Hindi Sahitya Sammelan
followed its old course, then the
responsibility will be that of the
Government.

I am very sorry to say that there are
many people, especially in the north, who
give cause for discontent and let loose
elements of disruption and then accuse
the rest of India of being fissiparous.
They accuse the rest of India of working
for disintegration. I say that those who
are responsible should not create condi-
tions of disruption. Then alone will
everything go on quite all right.

Sir, it is easy to wail and moan about
the neglect of Hindi. But who is
responsible for that? The champions of
Hindi themselves. I  speak
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[Kakasaheb Kalelkar.] with some authority.
I have worked for the Sammelan for more than
ten years. I have worked in many gov-
ernmental committees. I know, Sir, when 1
«was a .member of the Legal and
Administrative  Terms Committee, one
member said—I do not remember the exact
word that was discussed, but it was like this—
-the word hazar, for instance, he would not
accept because it was an Urdu word; it must
be sahasra, 1 appealed to the Chairman and
added that if the Chairman accepted that
attitude he would have to accept my
resignation also. You cannot call it tarikh, it
must be tithi or dinank. Such people have been
working and getting into all our institutions.

Sir, I wish the Hindi Sahitya Sammelan
well. Let it have a new lease of life. I hope it
will be able to cooperate with other Hindi
institutions in other parts of India. Here let me
draw the attention of Dr. Shrimali to the old
constitution of the Hindi Sahitya Sammelan
according to which some members of the
Governing Body must be from Allahabad.
They may say it is for the sake of quorum.
Whatever it is, but they have generally been
the reactionary elements and they had been
pulling the other way. Sir, Tandonji always
asked us to capture the institution as if that is
the only business that we should have. The
institution either helps itself or we leave it.

One thing I must make clear, because some
Members have created a confusion. Now, I do
not think the other amendment which Dr.
Shrimali has accepted has anything to do with
institutions  like the Bengali Sahitya
Sammelan or the Gujerati Sahitya Sammelan.
The Hindi Sahitya Sammelan is asked there to
co-operate with institutions which have a
similar aim, namely the fostering of Hindi as
the language of national integration. If you say
that the Hindi Sahitya Sammelan gets or
should get a monopoly of it, if you say that it
is the only institution ~which will
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work and that all other institutions are to
work under it, we resist. This we do not want.
We are afraid  of such a situation. We
would rather like to have a central institution
fora united effort but not this Hindi
Sahitya Sammelan. It has not a very good
tradition. I would request the Government
of India to start an all-India body which has
got no narrow or vicious tradition behind it.
Collect everybody  who whole-heartedly
believes in Hindi as a language of national
integration, give all powers to that body and
leave Hindi Sahitya Sammelan to its work. Let
it live and prosper. It has done some
good work. Given a proper guidance by

the Government it has got good
chances for the future. I do not despair
of the Hindi Sahitya Sammelan. It has the

blessings of many good people. It may

survive all the old traditions and it may do
good work. But why depend upon it?

Sir, I have travelled the whole of India and
worked for the spread of Hindi. There are
many people who say they do not want this
imperialism of the Hindi Sahitya Sammelan,
nor do they want the imperialism of U.P. They
want Hindi but not under the dictatorship of
U.P. They tell me that they just as we learn
English but do not accept the guidance and
control of Oxford and Cambridge; just as we
will cultivate the English that we want, just as
we are free to use, to learn English but not the
control of Oxford or Cambridge, in the same
way we shall develop our own Hindi In our
own way but not look to the Hindi Sahitya
Sammelan for each and every step.

I know that the Hindi Sahitya Sammelan
has recognized or assimilated good many
Arabic and Persian words. m There was once
a debate. I spoke on behalf of Hindustani.
Shri Venkatesh Narain Tiwari spoke against
Hindustani. In my speech I counted, I used
only three Urdu words and he used fifty Urdu
words. A.nd mind you, he was ' speaking
igainst the use of Urdu. Ispoke in
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favour of it. We people who do not
know Urdu, where are we to get
Urdu words from? But we oppose

the policy of boycotting Urdu words
as such. Words come and go accord-
lag to the needs of time. They are
like passengers in a train. There
may sometimes be the military people,
sometimes pilgrims—yatris—whe
come and go. The structure of the language
must be the main thing.

Everyone realises that Sanskrit is
our language of integration par excel
lence. Sanskrit is the mainstay of
all the Indian languages. Therefore,
Hindi must be steeped in simple
Sanskrit. But unfortunately for Hindi,
Hindi areas had once accepted the
domination of Urdu, once northern
people became pastmasters and sty
lists in Urdu, they spoiled Hindi. To
day when they want to, introduce
Sanskrit words in place of Arabic
or Persian words, they do not know
how to introduce them. We from
Bengal, Gujarat, Maharashtra and
other States perhaps know how to
assimilate  Sanskrit words. Some of
the Hindi writers have that capacity.
I know. But sometimes they corn
strange Hindi words. They take out
the English dictionary, see the Greek
or Latin roots of the English words,
take a  corresponding  Sanskrit  root
from  panini and coin  words. I
was sick of it. They were working
against the genius of Sanskrit. They
are manufacturing technical terms
in a way which is against the genius

of  Sanskrit. 1 once appealed to
Tandon ji also. For instance, for the
criminal tribes, denotified tribes, they
used the word Vimukta Jatii 1 said
Vimukta was an Upanishads word, it
had a definite meaning— pfi-Hd2
fV¥Pq<il You cannot use Vimukta

for denotified tribals, 1 said. Tandonji said,
"No, no. It is quite all right." I was helpless. I
said that there are some other words but they
do not care for the genius of Sanskrit but we
do. People resist many of these technical
terms not because they are

Sanskrit—we welcome the help of
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Sanskrit—but some words are a caricature

of Sanskrit.

With all this tradition of the Sahitya
Sammelan all that I would say is this. Do give
it the blessings, give it a charter if you like
and it is good that it should now be controlled
by the Government but not partially. If you
bring in the old element, the whole thing will
be spoiled. Then there will be no
improvement. Once let all that mischief be
cured by the intercession of the Government.
For if after all the surgical operation the evil
still persists, where shall we go? Therefore, [
would say this: "Please leave it in the hands of
people who believe in national, emotional
integration."

You say that Hindi was accepted
unanimously in the Constitution. I know how
it was accepted. You smothered the voice of
Pandit Jawaharlalji. When he put up his
proposition in favour of the Hindustani style
of Hindi, only 14 people supported him. He
was defeated and then Hindi came in that
place. Pandit Jawaharlalji wanted that form of
Hindi which is suited for national integration
but he was defeated. The voices of people like
Pandit Jawaharlalji and Mahatma Gandhi
were suppressed and they were thrown out
and then this Hindi came.

At the same time we are in a difficult
position. If we oppose this Hindi English
comes in which is not to our liking. If we
support English, we will lose our Indian
culture. If you go this way, there is danger. If
you go that way, there is again danger. So, |
would appeal to both the Houses of
Parliament and to the Government that they
should so manage their Hindi policy that
Hindi becomes a blessing for national
integration. They talk of helping other
languages. I think Bengali has helped Hindi
much more than Hindi has ever helped
Bengali. The same can be said of the other
languages also, but I must not speak of my
own language.
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I would plead with the Government
that the Hindi which has been fighting
Punjabi, Chbhatisgarh!, Bundelkhandi
and Rajasthani should not be al
lowed to go in its own way. 1 speak
from experience. 1 had once supported
one scholar who was doing some
research  work in  Chhatisgarhi.  The
Sammelan people wanted to pull me
up and they said: 'You are encourag
ing Chhatisgarhi'.

II you do not want to encourage
even your own dialects and sub-dia
lects, where are you? In effect you
say: 'She is our daughter and we have
every right to smother her life’. Is that
the way we treat our daughters?
They created difficulties in  Punjab
and they created difficulties even in
Chanda. There  they  fought  with
Marathi.  They  wanted to  smother
Chhatisgarhi and Rajasthani also.
Those who favoured Rajasthani were
looked down upon. I have spoken to
a good many  Rajasthani  writers.
Everywhere this imperialism of Hindi,
however  powerless, has resulted in

helping forces of disintegration. You are

giving the Sammelan a new lease of
life. May God bless you. Let the
Sammelan be purged of all its short

comings and let it have a new lease

of life.

One thing more. There are some languages
in India that require special help, special
protection, and special fostering. They are
three. The three languages are, Kashmiri,
Sindhi and Konkani. I am glad that our Prime
Minister yesterday or the day before, in his
speech in the Lok Sabha, accepted Konkani as
the principal language of Goa. The agents ot
the Sammelan were not ready to do it. Tbey
previously said: 'We only know the 14
languages mentioned in the Constitution'. Now
that the Prime Minister has spoken in favour
of Konkani, I hope my friends in the Wardha
Samity which was once our creation and
which is now under the guidance of Tandon}!
and the Hindi Sahitya Sammelan will help.
There are many people in Goa, upper class
Hindus who study Marathi as a langu-
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age of Literature, religion and culture and they
are running private Marathi' schools there.
Marathi is my mother-tongue and I am very
happy that they are working for Marathi.
There are good poets in Goa who write in Mara-
thi. Now some have started saying that
"Marathi is the language of Goa and not
Konkani. Konkani is only a dialect of
Marathi. Therefore =~ Marathi should
dominate". The fact is the Christians—Roman
Catholics—who are more than 40 per cent,
do not know Marathi. They speak only Kon-
kani. In Goa Konkani is a language of
integration. The Hindus, the Muslims and the
Christians—all of them— speak in Konkani.
Of course Muslims in Goa are very few.
Wherever they are—either in Goa or East
Africa or South America, I have .seen
everywhere, when two  Goans come to-
gether, they speak in Konkani and yet
some people want to oppose Konkani. The
agents of the Hindi Sahitya Sammelan were
not  prepared  till yesterday to accept the
claims of Konkani. If that is their attitude,
we shall have to think over before giving our
blessing; but I have great hopes in the present
Government. | think the present Government
will pilot ths thing well and initiate something
helpful.

They should also see that the Sammelan is
made to foster Punjabi, Rajasthani,
Bundelkhandi, Pahadi and Chhatisgarhi. It
must be made to help, especially through tbe
Nagari script, Kashmiri, Sindhi and Konkani.
The Sindhis have left their homes and come
here. They have no help and they are
scattered. If there was only one place for them,
they would have helped themselves. They are
scattered everywhere. It is the sacred duty of
the Central Government to help them and help
them to have their rich literature published and
preserved. Their literature is not voluminous
but what they have is rich and beautiful,
Sindhi poetry as also Konkani poetry equals
any other poetry in beauty and grace. AU that
must be published in Devanagari script.



465 Messages from

About the script let me gratefully
acknowledge that Tandonji and many others
from the Sammelan helped us. They accepted
that if Devanagari script is to be made the main
script of India, there must be some improvement
jn the script to make it more scientific and more
useful for the whole country. Do you know what
happened? In spite of all the efforts and
patronage of Tandonji, when I appealed to the
Hindi Sahitya Sammelan at Banaras, they-said:
"We know you are in the majority and therefore
you are free to introduce the  reformed
Nagari script in all parts of the  country
except U.P. You spread the reformed Nagari
script, but not in UDP." The Bombay
Government accepted the reform, the Assam
Government and the Bengal Government also
accepted the reformed script for Hindi. When we
succeeded to that  extent the people of U.P.
organised a Sammelan in Lucknow and they
sabotaged all the improvements which Mahatma
Gandhi had secured from 8 or 9 different States.
That is the tradition of U.P. Do you know what
our people say of U.P.? It is not 'United
Provinces' but 'disuniting province'. Excuse
me. [ did not want to take much of your time
but I do not know how long I am going to
live. I gave the best part of my life for
spreading Hindi. 1 still wish that Hindi should
be the all-India language. It must have a
place in international ~ communications also,
especially in Asia. We are glad that our culture
had once spread to Indo-China, Siberia and
other places; but we seem to be ashamed when
somebody like me says that we took some words
from them also. In Bihar I once said that even in
the Vedas, there are references of our
contacts with the outside world. There are
foreign words in the Vedas. There was an
uproar. | refused to argue with them and yet
hold to my views. All this is a warning.
Unless we change our mind, and unless we
reform and have a Catholic mind,  Hindi has
got no future. But if we reform and accept in
spirit all that has been taught to GMGIPND—
RS—847 RS—4-5-2—550,
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us by great men, then even Raja ji will
come to our side.

5P.M.

MESSAGES FROM THE LOK SABHA

I. THE CONSTITUTION (TWELFTH
AMENDMENT) BILL, 1962.

I1. THE GOA, DAMAN AND Diu (AD
MINISTRATION) BiILL, 1962.

SECRETARY: Sir, I have to report to the
House the following messages received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha: —

I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith a copy of the
Constitution (Twelfth Amendment) Bill,
1962, which has been passed by Lok Sabha
at its sitting held on the 14th March, 1962,
in accordance with the provisions of article
368 of the Constitution of India."

I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith a copy of the
Goa, Daman and Diu (Administration) Bill,
1962, as passed by Lok Sabha at its sitting
held on the 14th March, 1962."

Sir, I lay a copy of each of the Bills on the
Table.

THE VICE-CHAIRMAN (DRr. A. RAO) :
The House stands adjourned till 11 A.M.
tomorrow.

The House then adjourned at one
minute past five of the clock till
eleven of the clock on Friday, the
16th March 1962.



